
S.NO CASE TYPE CASE NO. Remarks
1 WPS 2586/13 12-04-2021
2 WPS 122/14 16-04-2021
3 WPS 7778/13 16-04-2021
4 WPS 2511/14 16-04-2021

MENTIONING REPORT  COURT NO 06
Date : 08/02/2021



S.NO CASE TYPE CASE NO. Remarks
1 FA 43/12 12-02-2021
2 Cr.Rev 817/20 02-03-2021
3 Cr.Rev 847/20 15-02-2021
4 Cr.Rev 731/20 25-02-2021
5 Cr.Rev 1/21 25-02-2021
6 Cr.App (SJ) 222/20 10-02-2021
7 Cr.App (SJ) 539/20 10-02-2021
8 Cr.App (SJ) 747/20 10-02-2021
9 Cr.App (SJ) 748/20 10-02-2021

MENTIONING REPORT  COURT NO 10Date : 08/02/2021



S.NO CASE TYPE CASE NO. Remarks
1 WPC 3799/20 18-02-2021
2 WPC 204/21 03-03-2021
3 WPC 505/21 04-03-2021
4 WPC 1245/20 10-03-2021
5 WPC 3695/20 16-03-2021
6 WPC 295/18 23-03-2021
7 WPC 2699/19 24-03-2021
8 WPC 5896/19 25-03-2021
9 WPC 3662/20 25-03-2021

10 WPC 6290/18 USUAL COURSE
11 WPC 1683/18 USUAL COURSE
12 WPC 4959/18 USUAL COURSE
13 WPC 2149/20 AS PER LAST JUDICIAL ORDER

MENTIONING REPORT  COURT NO 18
Date : 08/02/2021


